nt>

Title: Regarding workers rally on 26 February, 2003 in New Delhi against the economic policies of the Government resulting in
unemployment.

The Lok Sabha met at Eleven of the Clock
(MR. SPEAKER in the Chair)

...(Interruptions)

SHRI BASU DEB ACHARIA (BANKURA): Sir, we have given notice for suspension of Question Hour. ...(Interruptions) We
have given notice for Adjournment Motion. ...(Interruptions) Today lakhs of workers from all over the country have come
to Delhi. ...(Interruptions)
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MR. SPEAKER: There cannot be an Adjournment Motion on this.
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SHRI PRIYA RANJAN DASMUNSI (RAIGANJ): Sir, giving advance notice, lakhs of workers of the Central Trade
Unions — INTUC, CITU, AITUC, ETUC and even HMS - have assembled today on the streets of Delhi to focus
attention on the demands of struggling workers who are losing their jobs everyday under this Government. Till
today, only in the State of West Bengal, more than one lakh people have become jobless because of the winding
up of companies one after the other through the BIFR as a result of this Government's policy of disinvestment.

SHRIAC. JOS (TRICHUR): What about Kerala?
SHRI PRIYA RANJAN DASMUNSI : | am coming to that.

The same is the fate of Maharashtra, the same is the fate of Kerala and the same is the fate of the rest of India right
from the textile units of Gujarat to the sugar mills of Uttar Pradesh.

MR. SPEAKER: You cannot make a speech, you are aware of that.

SHRI PRIYA RANJAN DASMUNSI : Mr. Speaker, Sir, wages of workers of one of the major jute units of NJMC in
West Bengal have not been reimbursed. The draconian recommendation of the National Labour Commission is
posing another threat to the working class. If the Government does not heed to the request of farmers and workers,
whom they have been neglecting, the inner strength of the country will be destabilised and paralysed. The Prime
Minister is present today. Since it was the Prime Minister who assured and promised that under his Government,
not only one crore jobs would be generated but also that the existing jobs would be protected, | demand that he
should respond to the cry of the workers who are now on the street.

MR. SPEAKER: Please sit down.

SHRI PRIYA RANJAN DASMUNSI : The Department of Arun Shourie and the Ministry of Finance are everyday
taking away the bread of hundreds and thousands of workers. | want a comprehensive policy to restructure and
rehabilitate the public sector units that have been closed and | demand that HPCL and BPCL should not be



disinvested forcibly.
MR. SPEAKER: This is an issue of workers who are marching to Parliament today.
...(Interruptions)
SHRI BASU DEB ACHARIA : Sir, we have given notice for Adjournment Motion. You allow us. ...(Interruptions)
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SHRI RUPCHAND PAL (HOOGLY): We have given notice for suspension of Question Hour.
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SHRI PRIYA RANJAN DASMUNSI : The assurance was given by these people. ...(Interruptions)

MR. SPEAKER: Please sit down now. Today there is no 'Zero Hour'. | have permitted a few Members to speak
because there is no 'Zero Hour' today. But one must understand that he must stick to only the point as to why this
happens to be an Adjournment Motion. No other point can be discussed.
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SHRI SOMNATH CHATTERJEE (BOLPUR): Mr. Speaker, Sir, | beg of everybody in this House not to treat this
matter as just a routine matter that the Opposition is raising.

| am happy that the hon. Prime Minister is here. This is a matter which not only we, as the Opposition parties, are
raising, but many of the hon. Members in the NDA have openly supported several of the issues raised by us
concerning the working class today.

As regards disinvestment, we have been saying that per se we are not objecting to it. But the question is, what is
the result of this on the economy of this country? What is the position of the workers in this country? Privatisation
for whose benefit? What is happening with the sale proceeds in this country? These are very serious matters. Now,
how many jobs have been lost? What is the good of saying that ‘we are giving one crore jobs'? There is a drop in
the employment of workers by eight per cent in two consecutive years. More and more unemployment is coming. No
new economic activity is there.

So far as the agricultural workers are concerned, they are facing the greatest problems. Every State is saying that.
The other day my esteemed friend, Shri K. Yerrannaidu had very rightly referred to this issue. Other States are also
raising it....(Interruptions)



There is greater and greater penury so far as the working class is concerned.

So, far as the provident fund is concerned, the interest rate has gone done. The Prime Minister knows that we are
forwarding letters to him and also to the Finance Minister in this regard. All over the country, people are asking
about it.

Imports are being allowed in an unlimited manner. Every section of the country today is suffering. We are raising it
not just as a matter for the sake of criticising the Government. People are feeling the impact of this. That is why
lakhs and lakhs of workers, though they support different central trade unions, across the board, have come to
Delhi to express their grievances to the Government of India.

The hon. Prime Minister of India is sitting here. | am requesting you, Mr. Prime Minister, that these are your citizens.
They have come here to express their agony, to express their protest against the policies which are only
aggravating the economic problems in this country. Who is benefited out of these programmes? The Government
has to make their position clear.

Therefore, Sir, | would request all sections of the House not to treat this as a routine matter. The Government
should not think that the Opposition is raising it for the sake of opposition. All over the country, people have come
here. They are opposing their policies...(Interruptions)

| wish to say that if no action is taken by the Government on the Charter of Demands of these workers, they should
not think that they can go on suppressing the workers, go on using POTA and dismissing the workers. They will
never accept this....(Interruptions)

SHRI KHARABELA SWAIN (BALASORE): Sir, let me also ask some questions. You allow us also. How many units
have been disinvested in West Bengal?...(Interruptions)

SHRI SOMNATH CHATTERJEE : | request the Government to wake up....(Interruptions)a€; The hon. Prime
Minister should make the position clear so that the reasonable demands of the workers can be accepted.

...(Interruptions)

SHRI KHARABELA SWAIN : Sir, | would like to know this. Every day they are getting up and speaking that Central
PSUs are being dismantled. ...(Interruptions)

MR. SPEAKER: Please sit down now. Now, Shri Chandra Shekhar.
...(Interruptions)

MR. SPEAKER: | am going to ask the Government. If they want to react to this, they can do so. Otherwise, | will
give my ruling.

...(Interruptions)
SHRI SOMNATH CHATTERJEE : Sir, | was drawing the attention of the Prime Minister only. ...(Interruptions)

SHRI KHARABELA SWAIN : Sir, | would like to know that whether any Central PSU has been privatised in West
Bengal and if the West Bengal Govt. has sold of any state PSU?. ...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : Sir, he can be included in the Cabinet so that he can reply every day!
...(Interruptions)

MR. SPEAKER: Well, | have no authority to include him in the Cabinet! ...(Interruptions)
SHRI RUPCHAND PAL : Sir, you can make such a suggestion! ...(Interruptions)
=i TFSiieTel WHA [ T HEIGY, AT ETSW B AT HRY| §7T TRV Had A Ao 0o & g &1 &€ (zaum)
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...(Interruptions)
MR. SPEAKER: Please sit down.

...(Interruptions)



SHRI KHARABELA SWAIN : Sir, he may be wanting to become a Minister, but he says that | want to become a
Minister. ...(Interruptions)

MR. SPEAKER: Mr. Swain, please take it in a lighter vein.
...(Interruptions)

SHRI KHARABELA SWAIN : Why is he saying like that? Is he not speaking like that to impress his leader?
...(Interruptions)

MR. SPEAKER: Please sit down. Now, Shri Chandra Shekhar.
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SOME HON. MEMBERS: Sir, there is no translation.
MR. SPEAKER: | will just check it up.

SHRI CHANDRA SHEKHAR : | was just referring to the promise made or an assurance given by the hon. Prime
Minister that one crore jobs will be created every year, but the reality is otherwise. Every year, more than a crore of
people are getting unemployed.

In the Khadi Commission itself, more than 40 lakh people have been made unemployed, according to the report of
the Khadi Commission. The public sector units are closing down or are being disinvested. It is resulting into more
unemployment. The small-scale industries are not able to compete with the foreign imports and they are closing
down. The situation is becoming grave.

If there is no dissatisfaction among the working class and if we do not take any measures to satisfy them, the
situation may go out of hand. It will be difficult to run our institutions on democratic pattern if we have a dissatisfied
lot of working class. This is my submission.

MR. SPEAKER: Would the Government like to react to this?
...(Interruptions)
SHRI PRIYA RANJAN DASMUNSI : Sir, the Prime Minister must respond. It is a serious matter. ...(Interruptions)
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SHRI BASU DEB ACHARIA : Sir, please allow me. | have also given a notice. ...(Interruptions)

MR. SPEAKER: Please sit down. This is Question Hour. | cannot permit each and every hon. Member to speak.
Please sit down.

...(Interruptions)
SHRI BASU DEB ACHARIA: Sir, please allow me. ...(Interruptions)

MR. SPEAKER: Let me tell you that | have received on this issue of suspension of Question Hour, notices from
seven hon. Members and on the Adjournment Motion, from 11-12 hon. Members.

...(Interruptions)
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MR. SPEAKER: | am explaining it to them. All the Members cannot be allowed to speak. Please sit down.
...(Interruptions)

MR. SPEAKER: If 2-3 hon. Members want to speak, they can.
...(Interruptions)

read Heled ot Gite @, $UAT 39 U SE W ey

MR. SPEAKER: Shri Sunil Khan, please go back to your seat.
...(Interruptions)
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MR. SPEAKER: Please sit down. | cannot permit all the hon. Members to speak. Shri Basu Deb Acharia may speak.
Shri Acharia, please finish it in two minutes only and not more than that.

...(Interruptions)

SHRI BASU DEB ACHARIA : Today lakhs of workers have come to Delhi and they are demonstrating. There is a
serious situation in our country. A large number of public sector undertakings like the fertiliser units in Gorakhpur,
Barauni, Durgapur, Haldia, Talcher, Ramagundam — actually eight units of fertiliser plants — are closed down.
Hindustan Fertilisers, FACT, Fertiliser Corporation of India, etc. have been closed down.

When we met the Prime Minister, he himself assured us that there should be at least one fertiliser unit in each
State. But that assurance was not kept. All the units are closed down. ...(Interruptions)

MR. SPEAKER: Now, Dr. Raghuvansh Prasad Singh.
...(Interruptions)

MR. SPEAKER: Shri Acharia, we have not started a debate on this issue. Please sit down. You cannot go on giving
a speech. Now, Dr. Raghuvansh Prasad Singh.

Shri Acharia, please sit down.
...(Interruptions)

SHRI BASU DEB ACHARIA : The working class got their rights after many struggles. ...(Interruptions) All those
rights are being withdrawn now. ...(Interruptions)

MR. SPEAKER: | have received a number of notices. Please sit down.
...(Interruptions)

SHRI BASU DEB ACHARIA : There is a proposal to amend the Industrial Disputes Act. The Contract Labour
(Regulation and Abolition) Act is to be withdrawn - that was the proposal = so that the multinational companies can
exploit the workers by engaging contract workers and give minimum wages. Interest rates have been reduced.
...(Interruptions)

MR. SPEAKER: Shri Basu Deb Acharia, please sit down. This is not a debate. You can only speak on why you
want to press the Adjournment Motion, and nothing else. Now, Dr. Raghuvansh Prasad Singh.

...(Interruptions)

SHRI BASU DEB ACHARIA : We demand that the Government withdraw the policy of disinvestment.
...(Interruptions) The Government should withdraw the policy and the Prime Minister should come forward with a
statement. ...(Interruptions)
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MR. SPEAKER: Shri Ajoy Chakraborty, you may place your viewpoint only in two sentences and not more than that.

SHRI AJOY CHAKRABORTY (BASIRHAT): Sir, the working class in lakhs and lakhs is assembling in the capital of
our country...(/nterruptions)
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SHRI AJOY CHAKRABORTY : The working class is assembling in the capital to express its agony and protest
against the anti-workers policies of the Government of India. One after other, all the public sector units are being
transferred to private sector units. The Government of India is closing down even those public sector units which
are making profits. Prestigious profit-making public sector units, like HPCL and BPCL, are being closed and



thousands and thousands of the workers are thrown out of job.

In its last election manifesto, the BJP assured the people to provide one crore jobs every year. Instead of providing
jobs, lakhs and lakhs of workers are thrown out of job....(Interruptions)

MR. SPEAKER: It is not possible. More than enough Members have put their viewpoints.
...(Interruptions)

SHRI AJOY CHAKRABORTY : Today, lakhs and lakhs of workers are assembling under the banners of all trade
unions to express their agony and protest against the anti-workers policies of the Government of India. The
Government should change its policy....(Interruptions)

MR. SPEAKER: Sorry, | cannot permit all the Members to speak. Please sit down. Let me have the reaction of the
Government.
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MR. SPEAKER: Please keep quiet. wits §f3, amy i afsd|
...(Interruptions)

SHRI PRIYA RANJAN DASMUNSI : |t is factually incorrect. Let the Prime Minister make it clear as to which are the
areas where these 70 lakh jobs have been created....(Interruptions)
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SHRI PRIYA RANJAN DASMUNSI : Sir, the Prime Minister is saying that 70 lakh jobs have been
created...(Interruptions) This is not factually correct...(Interruptions). Just now the former Prime Minister, Shri
Chandra Shekhar has said that 40 lakh jobs have been taken away....(Interruptions). This is not the way.

MR. SPEAKER: You can ask for a discussion on this subject. | will take it to the Business Advisory Committee and
give you a discussion if the Committee agrees.



...(Interruptions)
enE HEled @ Wit A3 oy 39 R ) Tt e "ed €] wite A
st IFrSiieTar HA : 37eaE 7EIGY, 39 A &1 DIy Aded ol ¢ la€] (Eam)
3eqE HEIRA [ A xe9E Rt a5 v s
...(Interruptions)
=t wiferemer qRAT (Fgan) : yarEER St A FE o 5 & 9 7 e Hds A B AR 3 1G€] ()
=t ITsiiciTer Y 1 3reme TEey, FETTs St & a1 wordt | S8 @ T8 218€) (aum)
# IHIH ATFA (YeR) : 3 Helgd, 89 9 fAa R Hed &1 aReR & 2
11.37 hrs.
( Shri Ramdas Athawale then left the house)
MR. SPEAKER: Slogans should not be taken on record. No slogan should be taken on record.
...(Interruptions)

MR. SPEAKER: This being an important issue, | am prepared to give you a debate on this issue. You can ask the
hon. Prime Minister whatever you want. If you do not agree with him, you can discuss the issue. If you want a
debate, a special debate can be arranged on this issue. | will take it to the Business Advisory Committee as early as
possible. You can raise all these questions in the debate. The problem cannot be resolved by shouting in the
House.

...(Interruptions)

MR. SPEAKER: Please listen to Shri Somnath Chatterjee.
...(Interruptions)

eE Heled | # g A W §| 7 98 WeF Hicd A1 d18dl § 399 SUD] BIAal 8rT | # ST HidT & W6l § FHifery al U ¢@ el gl
...(Interruptions)

SHRI SOMNATH CHATTERJEE : Mr. Speaker, Sir, it is a matter of great regret that the Prime Minister's
observation showed total insensitiveness on the part of the Government....(Interruptions)

st .o PAR (FITAENR) e Aeied, g9 Yt aral B g @ fo duR e € ag @ alier 81 vt St o 9 ga of 9ua
I 39 &1 AT =ATexd &7 FeriE off & S/aE @ a1g 89 JMUB! A A & ol (AR 8 &1 yame ot A 3 ware & 8, 9w 9
IAPT AT BT T B Amfey o1 I&€| (FaHm)

1.5 AR AEI=AT (T8 T AWS 997 @1 & AR 39 @1 3o § & TIA€] (eraum)

MR. SPEAKER: | have not permitted you to speak on this issue. You can only tell me what is the way out. The way
out is to have a debate on this and ask the Government to give a reply.

SHRI SOMNATH CHATTERJEE : Sir, | do not know who is giving information to the hon. Prime
Minister...(Interruptions)

st g5 PR | e Aoy, 8 Ul and g @ fory AR wE &1 &€ (@) a8 @ wher 8 ? war w6 St 3 Sfq s @ R
IED T T F1 91 @ & 7 A€, (@A) 89 g9 g @ oI $OR el 81 a€ (au) gur H#3 0 Sft & 96 o9 ® 4% I8 /T a9l 8@
waal & ? &€ (araur) e w50 oft A S srare far 1IG€] (=aum)

ISP q1Q A T BT ARy o1l A€ (@)

SHRI SOMNATH CHATTERJEE : Sir, they are not questioning me; they are questioning you every minute. They
are challenging the hon. Speaker every minute...(Interruptions) @ =1 & &1 & ? &€} (saur)

SIS AR Al e aa A Haw e &€ (araurE)
fepat IR mueT de &1 Hiwr <1 ? 3€] (aum)



=\ sl @ fifRer SoaR 7l dent safay ey 4 e | 4€) (=Eum)
=t vy 9g I : oemE HEIGY, T Sl oS I @ €, 98 % 7 8l a€| (aaum)

MR. SPEAKER: | have made a suggestion in order to resolve the deadlock in the House. It is now the responsibility
of both the Ruling as well as the Opposition Parties to see that the functioning of the House is not disturbed. | have
taken the name of Shri Prabhunath Singh because he has to speak on an important issue.

...(Interruptions)
MR.SPEAKER: Please listen to me. This is not the way in which the proceedings of the House can be conducted.

| have requested Shri Somnath Chatterjee to find a way out for resolving the deadlock. My only point is that | am not
requesting him to speak on the item that is before us because that is already over. The hon. Prime Minister has
given the reply.

SHRI RUPCHAND PAL : Sir, he has not given any reply...(Interruptions)
MR. SPEAKER: Please let me complete. Shri Rupchand Pal, please sit down. | will not allow you to speak like this.

My only anxiety is that this being an important issue, | want a detailed debate on this. | can also understand the
importance of unemployment in the country. The hon. Prime Minister has rightly said that every political party has
tried to resolve this issue for several years but they have not been able to do so. Therefore, | would like to request
the Opposition Parties to move a complete resolution on this issue and let us discuss that. There is no harmin
discussing it. But at the same time, | do not want a debate to be started again on this issue. Shri Somnath
Chatterjee, if you have any suggestion to make in this regard, you may do so.

SHRI SOMNATH CHATTERUJEE : Sir, the hon. Prime Minister himself has admitted that the issue is very “gambhir.
This is his own word. Even with my imperfect Hindi, | think, it is “very serious'. We expected that the hon. Prime
Minister — we have got the advantage of his presence today — would indicate as to how this iz ww=n @1 &t gl

SIS HaR Aegts : oft 1 e F &9 @ s ? &€ (@)

st \iAT Al © send HEgy, §1S9 U9 o9 o ? a€| (aum)

T P! WET BN €, g CHRRE Fd ¢ &€ (eaum)

| am appreciating the hon. Prime Minister that he has been kind enough to admit the seriousness of the matter.
Sir, we are not children that we will expect that in one sentence the hon. Prime Minister will solve everything.
MR. SPEAKER: Please give me your suggestion.

SHRI SOMNATH CHATTERUJEE : Sir, we would like to have the direction from the hon. Prime Minister.

Sir, he has made two observations which have pained me. He considers that espousal of the cause of the workers
is a "g=r'l | did not expect it from Shri Atal Bihari Vajpayee. Secondly he ...(Interruptions)

SIS PHAR AT © US| THGT Fcierd wast A 76l | &€ (aum)

o=t & den &1 Aaed ISR A 21 &€ (TAUE) 9 11T TS & TEl FHe d9 3T THD N H DY De dbd =l €| (auH)
SHRI SOMNATH CHATTERJEE : You do not have to protect him.

Sir, if this is the way they are behaving, then you please stop the proceedings of the House...(Interruptions)

| am only saying that he has given figures that there are 70 lakh new employment. | think, it should be plus and
minus both, taking into consideration that new 70 lakh people have been given employment and some provision has
been made for those who have lost their jobs. He has just been told or misled by somebody, | do not know. |am
sure, he will not knowingly mislead the House. There are advisors who are misleading him and thereby the country
is being misled. | am requesting...(/nterruptions)

MR. SPEAKER: Would you agree for a discussion?

SHRI SOMNATH CHATTERJEE : He should take the initiative and take the country into confidence and tell the
people as to how to solve this serious matter. The people have not come here for the purpose of enjoyment and
merry making. Lakhs of people are in Delhi. They have come here because they are anguished and they are facing



the problem of their survival. ag s @1 7w® a1 W@ &

MR. SPEAKER: | have made a suggestion for a debate. If you agree for a debate, it is all right; otherwise, there is
no item.

...(Interruptions)
MR. SPEAKER: Are you responding to my suggestion for a debate on the issue?
...(Interruptions)
SHRI PRIYA RANJAN DASMUNSI : | am thankful to the hon. Prime Minister for his intervention in this matter.

MR. SPEAKER: | do not want you to make comments on his remarks again. That is why | am saying that | will give
you a debate.

...(Interruptions)
MR. SPEAKER: Please sit down. What is your suggestion now?
SHRI PRIYA RANJAN DASMUNSI : We are thankful to the Hon. Prime Minister.
11.46 hrs.

(At this stage, Shri Prabhunath Singh came
and stood near the Table.)
M w8 : arems Heey, g M dres @ argafy ) e A ot gl A w1 e ?4€) (=ea)
e HESH AW IS BIAY| F TIHT g < g
a€| (zraur)
11.47 hrs.
(At this stage, Shri Prabhunath Singh
went back to his seat.)

..(Interruptions)
MR. SPEAKER: Now Shri Prabhunath Singh may speak.

...(Interruptions)
eE Heled @ WA fg o, omu g% SIg| # st gee < g
it g (e : oreus HelRy, 89 H1UD! T8 qarl TIEd & vat) (FaurE) & dte & el § % & la€) (aur)
Hadt ¥ A (Ffean) @ seg 7eigg, w1 3 € AN Ao ? 89 Al @t ara g Ia€| (=agmE)
MR. SPEAKER: You can conclude; | cannot give you permission again and again.

...(Interruptions)
MR. SPEAKER: You ask for a debate.
SHRI PRIYA RANJAN DASMUNSI : They are not allowing me to speak.
=t wifererer {RAT © 30 ysA D! a1 ey 1€ (Fawm)

MR. SPEAKER: They will allow you provided you come to the point. You can just tell me what is your suggestion on
the debate.

SHRI PRIYA RANJAN DASMUNSI : Please allow me to have my say. They continue to interrupt me.
...(Interruptions)

it woaaa aqddl (SSRIel) @ o 89 |l P dle A1 Qa1 S 1 89 S A Jel dated < 1a€) (@)



SHRI PRIYA RANJAN DASMUNSI : My demand is very simple. My suggestion to the hon. Prime Minister is also
very simple. The hon. Prime Minister just stated that 70 lakh jobs have been created. This Government has
completed three and a half years in office. As per their promise to the nation, by now three and a half crore jobs, at
the rate of one crore jobs per year, had to be created. But the Prime Minister came to the conclusion and disclosed
to the nation that in these three and a half years, out of three and a half crore jobs, he has created only 70 lakh
jobs. The former Prime Minister Shri Chandra Shekhar has stated that the official report of the Khadi Commission
says that 40 lakh jobs have been taken away. Forget about our figure. Seventy lakh jobs, minus forty lakh jobs
means thirty lakh jobs. Therefore, out of three and a half crore jobs that the Prime Minister had committed to the
nation, he provided only thirty lakh new jobs.

| demand that the Prime Minister should place on the table the exact retrenchment of workers in the public sector
undertakings and also the report where the jobs have been totally destroyed and retrenched. With these figures the
Prime Minister must come to the House. It is a betrayal to the nation after promising one crore jobs per year. The
total number of jobs that the Government has claimed to have created is not substantiated by the actual job
opportunities available. ...(Interruptions)

MR. SPEAKER: Now | have permitted Shri Prabhunath Singh. e f¥rg <fi, s/ smo g% @i
&€ (@)

st sy R : stene welew, e 9y I W g @1 <@

o, &€| (aum) g7 @ T ® 215€] (waum)

SHRI PRIYA RANJAN DASMUNSI : Therefore, | feel the Prime Minister must make it clear to the nation that his
Government has failed to fulfil the promise and took away more jobs than creating new ones. &€, (Interruptions)

MR. SPEAKER: | have permitted Shri Prabhunath Singh to speak and only he will speak now. Others may please
sit down.

...(Interruptions)

=t gy e @ sene wEey, R v W W EER Sa vEE @ ) ¥, 9 6EE S9! A B et & B g 500 FRGTH B
3SR WIRG TSR g} 377 T 99 | 150 FRDpeH 36 ¥ 7 1Y RF 699 7 U s ooy ard o9 371 747 o1l §H B ddx $% a%
farare ft gom & 6 &Y oy T €1 2500 FTIF! SR B BT ¥ UF digae §AT AT TERD IAABI § SHD I IR A9 &Y o & 3R S

Pel fra€| (aum) s & 91q I8 gran 11 fF 2768.40 IuAT AR ®ae & fewa | ura gan ¢1a€| (aur)

MR. SPEAKER: | have disallowed the request for suspension of Question Hour. | have also disallowed the
Adjournment Motion before the House.

= wHATa e © euy Heled, SHH | 90 o TUY ® araH @ U AR WK A foran € o fRmree & g & SR fue &t A
et wrferan mieh, S i ot & fordt g€ € ok i W AR i orRiy §18€] (axaura) TEen smRm fadsR Ft defdre drgar w1 et
€] (raer)

S8 fAus & ar @t TR B wra fhar 218€] (Faum) * sreae #Eed, 89 Y HE 918d © (9 A€, (FagrH)

MR. SPEAKER: | would now go to the Question Hour.

...(Interruptions)

* Expunged as ordered by the Chair.



